/RAG/

r

" CENTRAL ADMINISTRATIVE TRIBUNAL )
frincipal Bench . ,'j

0.A.NB,331/96

Hon'ble Shri A.V.Haridasan, Vice=Chairman(3} ) l
Hon'ble Shri R.K,Ahooja, Member(A) o

Ngy Delhi, this 13th day of February, 1996 T

Shri Raj Kumar Bhatia o
s/o Shri Kanshi Bhatia _ ot
Rfo Q. No.211, Mohd, Pur N
Government -... Colony .

NEW DELaid, oo Applicant

(By Str i V,Shekhar, Advocate)
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41, Directorate of Co-COrdination

Policewire less
Ministry of Home Affairs

Govt, of India
Block No.9, :C.GeLaComplex

Lodhi Road
REW DELH 1,

2. The Secretary . o
ministry of Homs Affairs S Ty
North Block o -
NEW DEL:I. ceos Respondents

0 R D E R(Oral)

Hon'ble Shri A.V.Haridasan, Vice-Chairgan(2/

Learned counsel for the applicant wishes to Qitbﬁrﬁ$: 1
this Original Application with liberty to sesk propsr - ’
relief at the appropriate time, Liberty is granfed;>

Accordingly, OR is dismissed as withdrawn.
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(ReKo AHOOJA) (a. v.nna:oa:avs -
MEMBER(A) vxma-cnaxanxwzp), .
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